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[RAJYA SABHA]

Need to facilitate synchronisation of data on State rural-households portal
with Awas-plus list

SHRI NIRANJAN BISHI (Odisha): Sir, the State has collected details pertaining to
6.65 lakh households which have been identified via the State Rural-Household
portal. Data pertaining to these eligible households has been collected and
maintained by the State since these families were not able to enlist when the Ministry
had opened the window in 2019. A significant portion of these households are from
tribal areas and the Kalahandi-Balangir-Koraput region of the State who are in dire
need of accommodation. | request the hon. Minister to facilitate synchronization of
the details of all 6.65 lakh households which is currently held by the State with the
Awaas-plus list and in addition, to open the window for a minimum duration of
another month to incorporate the names of eligible left out families.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | associate myself with the Special
Mention made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the Special
Mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the Special Mention
made by the hon. Member.

Need to establish Central Narmada Research University in Jabalpur for study on
ancient cultural history of Tribals
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